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CorpOralion for markell .. CIIemlctll 
'erllllun 

-398. SHRI HIMATSINGKA: Will 
tbe Minister of FOOD AND AGRICUL-
TURE be pleaaed 10 lIate : 

(a) whether Goverument have rejected 
tbe propa .. 1 to let up a leparate Corpora-
tioo for marked.., chemical fertilizen ; aDd 

(b) If 10, tbe reuonl therefor? 

TH:=TI,R OF STATE IN THE 
MINISTRY OF FOOD, AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 
CO-OPERATION (SHRI ANNASAHIB 
SHINDE): (a) and (b). Oovernment 
have carefully considered Ihe propOial for 
_tullln, Ihe flnlCtlonl of MarltelJD, alld 
PiatritllllJOII or Icrt.lu..n 10 a ~, 

Corporallon. They are or Ihe view th.al 
il Is not pOSlible to do so at the prOJent 
junture. It II felt Ihat tbe bandllll, of 
fertiliser by Ibe FClrtiliser Pool as at present 
would be moro advanttleous Iinee func-
tions like arranain. forelln ellchanle, 
Ihippln. scbedules, priority railway move-
mClnts, and smooth and equitable diltribu-
tion to Inaccelslble and scarce areas wouJ4 
be better facilitated by a departmental 
orlanisation. 

Jbarll MIIIDI Area 

-399. SHRI KAMESHWAR SINGR: 
Will the Miniller of LABOUR AND 
REHABILITATION bo plealed 10 lIalO : 

(a) whether Government', alt.nllon 
has been drawn toward. t he fact thlt dllrl" 
the visit of the Union Miniller for Labour 
and Rehabilitation in July, 1968 to the 
lharla Mlninl area, Ihe represenlatlves of 
the Citizens Association and the membeu 
of the N.A C. were not permitted to lee 
the minin, operations loin, on beneath 
the city in an hazardous manner; and 

(b) If 10, the realon thorefore ? 

THE MINISTER OP LABOUR AND 
REHABILITATION (SHRI HATH., : (a) 
No. One representative of the Notlliod 
Area Committee and of the Jharia Citizons 
Association accompanied the party to ace 
lhe mlnin, operation un:!erlround. Tbele 
minlnl operations arc not beinll conducted 
in a hazardous manner. 

(b) 0001 not arise. 

-400. SHRI SHRI CHAND OOYAL: 
Will the Mlni.ler of FOOD AND AORI-
CULTURE be pleued to .tate : 

(a) wbatbcr Oovernmenl have decided 
to pUl'Cb ... rice from Pbilippl ... In ylew 
of tile Ihort ... of rice In tlae country : 

(b) If 10, tbe qU8lltlty and prl.:e tber.-
of and the rorelln ellChanp Involved : 8IId 

(e) the IIkoly date of Its arrlnl ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AORICULTURE, 
COMMUNITY DeVELOPMENT AND 
CooPER.ATION (SHRI ANNASAHIB 
SRINDE): (I) to Ie). A contract wa. 
.1pIId .llb lbt Ilice IIId ConI ~dlllillillr~. 
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lion of Ihe Republic of Philippines on Ihe 
26th September. 1968 for purchase of 25,000 
metric lonl of rice comprisin8 10,000 
melric lOllS Philippine White Rice IR·8 
variety 35.40% brokens at U.S. $ 163.00 
per metric Ion CAF free out to be shipped 
by 15th October, 1968, and 15,000 metric 
toni Philippines White Rice 30·35% broken 
at U.S. $ 158.SO per melric Ion C&F free 
out to be shipped by 15th November, 1968. 
A quanlity of 9969 lonnes shipped a8ainsl 
Ihe IR·8 variely has already arrived in 
I ndia. The remaining rice is expected to 
arrive in December, 1968. 

Satellite Comm .... catlon. 

·401. SHRI Nil IRA] SINGH 
CHAUDHARY: Will the MiDister of 
COMMUNICATIONS be pleased 10 state: 

(a) whelher it i. a fact that equipment 
and technical services required for eSlab· 
IIshinl commercial satellite communic~lion 
earlh Ilalion and Indian Ocean Salellile 
could nol be had in the counlry ; 

(b) if la, why; and 
(c) firms other than R.S A. Victor 

Company wbo had submit led tenden and 
tbe reason why their tenden were nol 
accepted? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF PARLIAMENTARY 
AFFAIRS AND COMMUNICATIONS 
(SHRI I. K. GUJRAL) : (a) and (b). No • 
Sir. The Satellite Communications Earth 
StaUon lit Arvi, near Poona. is being 
"tabll.hed by utilizing the equipment. 
aDd technical lervicee available in the 
country to the maximum possible extent. 
ODly tbose components which cannot be 
fabricated In India are beinl Imported. 
Wbile the Satellite Communications EAr,II 
S'Glltm I. beiDI put up by India, the 
Comm""IctlllOlt, StII.lIIl~ over the Indian 
Ocean will be launcbed by the International 
Telecommunications Sateliito Consortium 
as part of tbo Global S.tellito Communi· 
cations System. ladi. alonll with 62 other 
counlrles of tbe world Is 8 member of Ihis 
Coaaortium. 

(c) Apart from R.C.A. Vlclor Com· 
pany, Canada, Iwo olber firms had also 
lubmitted tondera. Their teDden were not 
considered. u _.ary ror.ila eacbanae 
frtdll wu avall.,,1e (rpm ~.\Ia oQll, 
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Posts and Tele.,.,1It T...,les In D .... 

-403. SHRI YASHPAL SINOH: Will 
the Mlalsler of COMMUNICATIONS be 
pleased 10 refer 10 the reply liven to 
Starred Question No. 780 oa the 29th 
AUluII, 1968 relardin, Po.t and Telearaphl 
Treuurie, bein, run contract basis in Delhi 
Bod Ilate : 

(al wbether Ihe mailer to convert tbeac 
Postl aDd Telolraphs Trea.urloa Inlo Depart· 
mealal 0001 bu .iDeo boOII coaaidered b, 
Q~v.r_' i 




